
 
 

 

            
       

 
 

  
 

     

      

      

 

 

 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

MC(FAO)No.[SH]205/2013 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

12-7-2013 

Perused office note dated 25-6-2013.
 

Await service report for the respondent.
 

List this case again on 2-8-2013.
 

JUDGE 

S.Rynjah 



 
 

 
 

            
       

 
 

  
   

       

 

 

 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

WP(C)[SH]77/2013 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

12-7-2013 

Exchange of pleadings is complete.
 

List this case for final hearing on 2-8-2013.
 

JUDGE 

S.Rynjah 



 
 

 

            
       

 
 

  
        

       

 

      

 

 

 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

WP(C)[SH]174/2013 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

12-7-2013 

Mr. Gurung, learned Govt. Advocate appearing for the 

respondents prays for further 3(three) weeks’ time for filing affidavit-

in-opposition. 

Prayer is granted. List this case on 2-8-2013. 

JUDGE 

S.Rynjah 



 
 

 
 

            
       

 
 

  
   

       

 

 

 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

WP(C)[SH]76/2013 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

12-7-2013 

Exchange of pleadings is complete.
 

List this case for final hearing on 2-8-2013.
 

JUDGE 

S.Rynjah 



 
 

 

            
       

 
 

  
        

       

 

      

 

 

 

 

 
 
 
 

WP(C)[SH]175/2013 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

12-7-2013 

Mr. Gurung, learned Govt. Advocate appearing for the 

respondents prays for further 3(three) weeks’ time for filing affidavit-

in-opposition. 

Prayer is granted. List this case on 2-8-2013. 

JUDGE 

S.Rynjah 


